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 [=f  लाल  कृष्ण  अडाणी]
 कल  मेरे  मिलन श्री  समर  गुह  बोले  हैं-दोनों ने  इस
 बात  पर  बल  दिया  कि  हम  कहीं  अपनी
 कल्पना  और  य्योरेटिकल  कल्पना  में  ऐसी  गल्ती  न
 कर  बैठें  कि  जिस  के  कारण  आकाशवाणी  और

 मुद्दे पर  कोई  बहुत  ज्यादा  मतभेद  नहीं  है,  मतभेद  उस
 के  श्रियान्वयन  के  तरीके  पर  है  ।

 सभापति  महोदय  :  अब  आप  अगले  दिन  अपना
 आपण  जारी  रखेंगे  ।
 अब  प्राइवेट  तेम्बस  बिजनेस शरु  होता  है  ।

 औ  पवित्र  मोहन  प्रधान,  आप  अपना  मोशन
 मूव  करें  ।

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILS  AND  RESOLUTIONS

 Twenty-Firty  Report
 SHRI  PABITRA  MOHAN  FRA-

 DHAN  (Deogarh):  Sir,  I  beg  to  move:
 “That  this  House  do  agree  with

 the  Twenty  fifth  Report  of  the  Com-
 mittee  on  Private  Members’  Biils
 and  =  Resolutions  presented  to  the
 House  on  the  20th  November,  AgTa",
 MR.  CHAIRMAN:  The  question  is:

 “That  this  House  do  agree  with
 the  Twenty-fifth  Report  of  the  Com-
 mittee  on  Private  Members’  Bills
 and  Resolutions  33330  ty  the
 Hous?  on  the  29th  November,  W787)

 The  motion  was  adopted.

 15  hrs.
 RESOLUTION  RE.  RECLAMATION
 OF  BARREN  AND  FALLOW  LAND
 FOR  DISTRIBUTION  TO  LANDLESS

 PERSONS—Contd.
 MR;  CHARMAN:  Now,  we  _  take

 up  further  discussion  of  the  following
 Resolution  moved  by  Shri  Laxmi  Na-
 rain  Nayak  on  the  4th  August  1970:

 “This  House  is  of  opinion  that
 with  a  view  to  providing  employ-
 ment  to  about  7  crore  unemployed
 persons,  reclaiming  barren  and  fal-
 low  land  and  increasing  food  pro-
 duction  in  the  country,  the  Central
 ‘Government  should  provide  neces-

 sary  financial  assistance  to  State
 Governments  and  Union  territories
 Administration  to  form  a  Land
 Army  which  may  reclaim  about  5
 crore  acres  of  barren  and  fallow
 Jand  within  one  year  and  distribute
 it  among  the  landless  persons  after
 providing  irrigation  facilities  and
 other  inputs.”

 शी  प्रसाद  शास्त्रो  (रीवा)  :  माननीय
 अन  1  मैं  कह  रहा था  कि  अगर  भूमि-
 तीनों  को  उनकी  जीविका  का  साधन,  उनको  संती  बनने
 के  लिए  जमीन  नही  दी  गयी  तो  इस  का  परिणाम  बड़ा

 एक  प्रयास  किया  था  कि  इस  दें  के
 भरी-हितों  कों  जमीन  मिल  जाए  लेकिन  उनका
 अयास  सफल  नहीं  रहा  ।  आज  भी  हमारे  देश  में

 हमें  दुनिया का  इतिहास  सिखाता है  कि  जहां
 दबे  हुए  लोगों  को,  अन्याय  पीड़ित  लोगों  को उन  को
 जीविका  के  साधन  नहीं  दिये  जाते  वहां  बे  निराश हो

 ,  हताश  हो  कर  सहस्र  क्रांति  पर  उधर  भराते  हैं।
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